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ALLOCATION OF TIME FOR DIS-
POSAL OF GOVERNMENT LEGISLA-
TIVE BUSINESS

THE VICE-CHAIRMAN (SHRI R.
RAMAKRISHNAN): I have to inform

[ RAJYA SABHA ]
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hon. Members that the Business Advisory
Committee %t its meeting heta today, the 6th
Octobe/ 1982, allotted time for Government

Legislative Business as follows: —

BUSINESS

TIME ALLOTTRD

o Cunsideration and pasing of &

(a) the ¥und Corporations {Amendment) Bill, |9'!a, as pasind by '}

Lok Sabha -Furcher Gonsideration,

B} e Pawres-of-Attorney {Amendmient) Bill, gBs

i »it. Bth
+ clv bee,
]
1

{¢) "Tir Central Universities (Asnendment)  Bill, 1902 . <)

2. Casideration and pmsmgfrchu’n ofthe fullomng Btlls. as passed 1y

Lok Sabha: -

fa) The Amritsar (1] Weirks | \r.:q;:l-:mm amd Tran-ﬁ-r uf Under ta-

kings ) Bill, vgllz . .

. o 1 b

(b} The Charilablc Endowments (Amendment) Bill, igi2 . 1hr.
(r) The Contingency Fund of Indiaz (Amemimem) Hill. rofly . 1hr
() The Gustoms Tariff (Sccond Amendment) Bit), 1oz . . 1 hr.

{e) The Interrational Moretary Fund and Bank [Anieadment) Bill,
1982 . . . . .

. . . '

{f) The State Hank ol Sikkim {t\ﬂlulm ton of Skares) and Misecllane-

. ghr.

ous Provisions Bill, 1g98a i,
(¢} The Road Tramsport Gorporations (Amenchment) Bl igbs . 2 hrs,
{h) Tue Central Excisc I.s.w: {Amend:mnnt and Vniula(it‘m) BiII
. 1ir

tofie

The Commiltee alloted 2 hra, 30
mty, for Private Membera TResolution
that may be mnved on ¥ "1y, the 15th
Oclober, 1082, an . nended that

iy should be conc! * ' on that very
day.
The Cuii b rnmended that

sittiing. of the Rsjva Sn pr fixed for
Monday, the 25th October and Friday,
the 20th Oetober, 1982, be cancelled,

The Committee also tecommended
that the House should it on Saturday,
the. 16th October, 1582, for the trans-
scifon of GQovernmeni Buginess and
that there wonld be no Guastion Hour
on that day.

The Commiites further recommend-
ed that the House should sit up to §
pm. and beyond 6 pan, as and when
necessary for the transaclion of Gov-
ernment Business,



